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on-going dissemination/demonstration
programmes of  non-conventional
energy sources.

(if) Village-Kolna (Chunar) has been selected
under the Urjagram programme and the
survey work has been completed.

(iii) Block-Narainpur has been selected
under the Integrated Rural Energy
Programme.

(c) Besides, the on-going dissemination
programmes of biogas, improved chulha and
solar thermal, which are sanctioned on year to
year basis, a 10 MW wind farm project has
been received from the State Govt, for
financial assistance." 10 numbers of micro
hydel schemes have been recently approved as
per provisions of the Small Hydro Power
Development Programme of the Ministry of
Non-Conventional Energy Sources.

Separate Banking and Economic Offences
Division under CBI

703. SHRI SHIV PRATAP MISHRA :
Will the PRIME MINISTER be pleased to
state :

(a) whether Government propose to set
up a separate division under CBI to deal
with banking and economic offences; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS (SHRI-
MATI MARGARET ALVA) : (a) and (b) A
proposal to set up a separate division in the
CBI to deal with banking and economic
offences, is under consideration.

Resource Crunch in CBI

704. SHRI SHIV PRATAP MISHRA :
Will the PRIME MINISTER be pleased
to state :

(a) whether it is a fact that due to in-
creasing workload, CBI is facing resource-
crunch; and

(b) if so, the measures taken by Gov-
ernment to strengthen the organisation?

[26 NOV. 1992]

to Questions 262
THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS (SHRI-
MATI MARGARET ALVA) :(a) and
(b) No, Sir. Adequate additional funds are
placed at the disposal of Central Bureau of
Investigation as and when it is considered
justifiable owing to increase in its workload.
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IAS, IPS and other Members of All India
Services

706. DR. SHRIKANT RAMACHAN-DRA
JICHKAR : Will the PRIME MINISTER be
pleased to state :

(a) the number of I.A.S., I.P.S. and other
members of the All India Services, Service-
wise, in India as on 31st March, 1992;

(b) whether Government propose to en-
hance their age of retirement, considering the
expansion of work in India and their
experience; and

(c) the total amount of expenditure an-
nually incurred on their emoluments ?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS {SHRI
MATI MARGARET ALVA) (a) The
number of I.A.S., I.P.S. and Indian Forest
Service Officers is 4900, 2327 and 2330
respectively as on 31-3-92.

(b) No, Sir.

(c) Itis not centrally maintained.

to Questions 264

Officers' Relatives in Foreign Banks

707. SHRI  MENTAY PADMANA
BHAM : Will the PRIME MINISTER be
pleased to state :

(a) whether Government's attention has
been drawn to the news item published in
the Economic Times of Delhi dated 21st
July, 1992 under caption "Secretaries asked
to give names of Kin in Foreign Banks";

(b) whether it is a fact that Government
had written a letter seeking information
from Secretaries, Additional Secretaries and
Joint Secretaries about their family mem
bers being employed in the Foreign banks;

(¢) how many of them have responded so
far; and

(d) what are the details in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS (SHRI-
MATI MARGARET ALVA) :(a) and (b) Yes,
Sir.

(©) 29 officers of the above level have
given information about employment of

their family members in foreign banks.

(d) The information is enclosed at An
nexure.

[See Appendix CLXV, Annexure No. 11.]

Modification in the Family Pension Rules

708. SHRI ANANTRAY DEVSHAN-
KER DAVE : Will the PRIME MINIS
TER be pleased to state :

(a) whether Government
amend the family pension rules;

propose  to

(b) whether, according to present rules
the first nominee of the pensioner gets very
less pension i.e. @ 30 pet, cent of the last
pay drawn;

(c) whether it is a fact that the widow
f a pensioner finds it difficult to maintain her
household establishment with 30 per cent of

oPension; and



